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CENTRAL AO~INISTIATIVE TRIBUNAL 
ALLAHABAD BENCH, ALLAHABAD. 

Allahabad& Oat1d 4th Day of Ausuat 1999, 

Cora•&- Hoh 1 bia Mr.s. Dayal, A.~. 

Hon 1 ble "r.s,K. Agarwal, J•"• 

' 
Along with 0, A. 672/99, 673/99, ~82/99 to 695/99 

Alona with O.A. 701l991 109l92.~l2Z£99 
Alona 1111.th 01A1 77JL22 and 01A1 

Vijai Prakash Pandey 
aon ot sr1 R.D. Pandey 
r/o7~3/338 Meerapur, Allahabad 

8~J£29 
tsz 

posted aa Sr. o~viaional Accaunta Otticar, 
Provincial Divaion, 
Pratapgarh. 

la 

• • Applicant. 

734£92, 

, 

Counsel for the aµplicant.s- Sr1 R.P. Singo, Adv, 

VerstJa 

1.Union of India througu the 

Secretary, Go~ernment or India, 
Ministry or f1nanc1, Ney Oalhio 

2.comptroller & Auditor General, 
ot India, 10 Bahadur Shah Zafar "arg, 
New Delhi. 

3. Ac~ountant Genera~ ~1 (A& E),u.P. 
Allahabad. 

4. Executive Engineer• Provisaion 
• 
01viaion, P.~.o. Pratapgarh • 

• •• Reapondenta. 

• 

Counsel for the reapondentai- Sri Aait Sthalekar Advt 
(for Respondents No.1 to 3 J and 

Sri K.P. Singh, Adv. 
(for Raaponden~ No.4). 

' 

O,A.672/~9 

e.o. "l.ahl'a aged about 4'/ years 

aon or late Sri Sita Ram "iahra, 

-
Contd. , .2, 
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raaident of b62-S, "u•tordganj, 
Allahabad. 

• 

••• Applicanto 

Counsel for the applicant~ Sr~ A.u. Srivastava Adv. & 
Sri R.P. Singh, Adv. 

Ueraya 

1. Union of India ~h~ough the 
Sec~etal'y -, Governaent ot India, 
ftiniatxy ot finance; New Dalh1. 

Counael for thl Raspoadentai-Sri Aait Stha.lakar Adv. 
. (for Reepondan~ No.~,2 &3} • 

Sri K.P. Singh Adw. 
(for R•a~ondant Np.4) 

O,A,b73./99 

R.s. ~anra aon of Sri J.P. IU.ara 
aged about 49 Ytta~a, 

r/o 23/47/14~. Sneo Nagar, 
Allanpur. Allahabad, at praaant 
poated aa Sr. Diviaional Accountant, 
ProvinciaL Diviaion, Varanasi. 

• .. Applicant • 

Counsel tor the applicanti Sri R.P. Singh, Adv. 

Var...,a 

1 .• lJnion of India through the 

2. 

3. 

4. 

Secretary, Government ot lndi•, 
"inistry or finance• New Delhi. 

Co•ptroiler &Auditor Genaral.ot lndi~, 
10-ean.tdU~Shah Zafar ~arg, New Oe~ni. 

Accountant General 11 (A&E) U,P. 
Allahabad. 

Executive Engineer 
Provincial Oivia1on, P.w.o. Varanasi · 

• 

Counsel for the 
••• Reaponden 

rea~ondenta:-sr~A•~t Sthalakar Adv 
• (for reaplndent No.1 to 3)& 

Sr• K.P.Singh Adv ·ror raa.4} 
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o,A,682/99 

Rajeev Ku•ar sonkar 
aon at Sri Hari Lal sonkar, 

89 Kala- danda, Hi•aatgana, 
Allahabad. 

I 

• 
, 

• • A.,plican ... 

Counaal for the apf> l icanti- Sr~ K.s. Rathore~ Adv. 

\I ere\,la 

1, Union ot India, through Accountant General, 
U, P. AllahabaJt. 

2. Deputy Accountant Ganaral , (lJorka).A,G.U,P. Aliahabad. 

3, Superintendent Engineer 'ot or wurka, 
tlood work Oiv.8.lon, Gond•• 

4. Executi.va En91neer, I & P. Oiv"'-aion·, Banda, 

• •• RaepDndenta. 

Counsel tor ~ha raapanc:Sentai- Sri Aait Sthalekar Adv. 
(for Respondent No,1 to 3) 

Sri K,P. Singh, Adv, 
(for Respondent No.4) w 

O,A,b83/99 

Girija Pat! Snukla aged 47 yea~a 
eon of Sri Triyugi Narain Shukla, 
resident of -Sabina R .. d, Niya•at Chak, 
Gorakbpur and posted aa Divisional Accounts Otticer, 
Grade-I, in the office or the Superintending 
ot lJOrka ( B.) , 
Construction Oivaion, P,w.o. 
Gorakhpuf. , 

• • Applicant, 

Counael tor the .applicants- Sri R,P. Singh, Adv, 

\larsua 

1. Union of India through. ~he 
Secretary, Government ot India, . 
IUniatry of finance, Mew Dalh~. 

2. The C011ptrollar & Auditor Genera~, 
or India, 10- Banadur Shah" Zatar "•~g, . 

New Delhi • 

la Accountant General II (A&E) u.~. 

Allahabad • 

I 

\\ 4 • . Tne SUpari,ntenoent of ~rka, 
~ Te•~· Oivieian (N,H,) Cona,ruction 

• 
' I 

Contd. • ,4 J 
• 

--

• 

v. 
0 3) 

I 

) 

-



\ 

• 

( I 

• 

t\ 
f 

P.y.o. Gurakhpur. 

• • • Ras~ondente. 

Counsel tor tne Rea~ondentai-sri Allit Sthalek•r Adv. 
(for Respondent No.1 to 3) 

Sri K.P. Singh Adv. 
{For Respondent No.4) 

O,A.084/92 

s.G. Pathak aged about 39 years, 
son of Sri R.N. Pathak, resident ot 
llJ/3Pulled Housing Sch•m•, 
Narandra Nagar, Tanri Garhwal• present 
posted aa Divisional Accounts Offi~er II 
Office of Execut•va Engineer, 
Conatruction Division, Narendra Nagar, 
Tehri Garhwal, 

• • • Applicant. 

Counsel tor the applicas.t : S;--i. . R..it-.P.<. .. Singh, Adv. 

Versus 

1. Union of India througn ~he 
Secte~ary GovernMent of India, 
l'linietry of f"inalce, New D•lh,1.. 

2. Co•ptro.llar & Audi tor Gener al, 
of India, 10- Bahadur Shah Zatar ~arg, 
New Delhi. 

3. jccountant General Il (A&E) U.P., 
Allahabad. 

4. Executive Engineer, Construction 
Division~ Narendra Nagar, 
Tehrigarbwal• 

Counsel for the 
• • .Respondents. 

reepoadantaasr~ Amit Sthalakar(Adv.) 
{For Respondents 1 to 3) 

0 •. A, , 68 5(99 

Sri K.P. Singh 

(ror Rea..,•ant 
Adv. 
No.4) 

Pra•od Ku•ar l'lani Tripathi aged about 39 yaa1a 
aonuf late Sri Awadhesh ftani Tripathi, r/o Aahak Nagar 
Colony, Baaaratpur Gorakhpur. 

• •• Applicant. 

• 

Counsel tor the a~plicanta Sri R.P. Singh, Adv• 
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1. Union ot India through ~ha Secretary, 

Governaant or India, "1niatry or f1nance, 
New Delhi. 

' 

2. Coaptroll•r ' Auditor G•neral,at India, 
10-Bah•dUr Shah. Zatar ftarg, 
New 0•1'-i• 

3. Accountant General 11 (A &£) 
U.P. A•lanabad. 

4. Tne Executive Engineer, 
Laghu Sinchai Khand1 

Gorakhpuf • 

• 

Counsel for the Reapondentas- Sri Am~t Sthalekar Adv. 
{ror reapondent No.1 to 3) 
Sri K.P. Singh, Adv. 
(For Respondent No.4) 

Ram Ka•al Singh son Of Sri Ram Subhag Singh, 
Resident of 739-H Old Poat Office, 
Civil Linea, Baati. 
at Pres ent poa,ed in Construction On.I 
P.&.1.0., Baati. 

• •• Applicant. 
Counael ror ~he applicant: Sri R.P. Singh, Adv. 

' Veraua -
1. Union ot India. through the Secretary, 

Government or India, Ministry of rinmc e 

New Oelh~. 

2. COllptroller & Auditor General or lndia 1 

10- Bahadur Snah zarar "•rg, 
New Deln~. 

3. Accountant General 11 (A & E) 
Uttar Pradeah, Allahabad. 

4. The Execu~iva Engineer, 
Conatruction• Divia1on-I, 

P.w.o. B••"· 

' 

. ~Counsel ror the 

• • • ReaPoadent.a • 
raapandentaa-Szi A•it Sthalekar(Adv) 

. (for Reap~dent No.1 to 3) 
Sri l .. P .. Singb Adv. -
(ror Reapondant Na.4) 

Contd ••• &. 
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O,A, 687/99 

K.C. Sbu•a aged about 51 yaara 
aon or Sri(Late) Sharda Prasad Snaraa, 
resident of 573 Ni~a1a Hagar 
Rae Bazeilly at praaant pcs\ad aa SllniGC Divisl.on 

Acc0unta otficar, Snuda Sahayak Khand 41 Ru Barailly 

• • .hp..-llc:an". 
Counael tor the a.,plicant:- sri ft.P4 SiaQb, Adv. 

Var au a 

1. Union of l ·ndia tbroug~ the Secre......ry 

Co•a%n•ent of India, ftioiatry ot f in.nca, 
Naw Oa lt\I. • 

2. tu•ptrvllar l Auditor Gan.zal.of India, 
10 Sanadu.r Snah Zaf al' ftarg, 

New Oe lhi. 

3. Accountant General 11 (A & £) u. P. 
Allahabad. 

4. Executive Eru;~neai, 
Sharda Sabay ak Khand41, 

Baa Barailly. 
• •• Respondents. 

Counsel tor the Raspondanta:•Sri Aait st.balaJcar~Adv. 
(for RaatJGndant h"- .1 to 3) 

SJ'i K.P. Singh, Adv. 
{for Raapondant Ko.4 ) 

o.~. oaa/29 
Sureah Datt Panaey aged abcut 52 yeara 

aon ot late Sri Chandra Snakh&r Pandey• r/ o Village 

Paran Jot P.CJ. fltang~j, • SUlt&npur at pr .. aot 

poatad ia th• atf ice of the E"8cut.ive Eng~naar, 

Conatruction Diviaion-2~ SUlt.anpur. 

Ver au a 
1. Union or India througn ~ha 

India• ftiniatry of Finance, 

- . .Applicant. 

Sacra~ary, Gcvarnaant or 
flt_, O•lbl. 

2. Co•ptroller l Audi tor General ot India, · 

10- Bahadvr Shah Zafar ftarg. NeM D•lh1. 

3. Actountant Gen.rel, II, U.P. (Al E) 
Allahabad. 

·· 4. Executive Engl.near, ConatrucUan Oiv1aion-2 
Su ltanpur. 

• • Raepondan1.a. 
Counsel tor t.na reapondenta:- Sri Aait Stnalakar Adv. 

(for AaaJJOAdeat No.1 to 3J 
Sri K.P. Siagh Adv • 

• 



-
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O,A.689/99 
2 

Krishna Narain Tandon aged about 56. years 

sonot Sri Jugal Kiahore Tandon, . 
r/o 7BU Janak Puri, Ba•eilly, 

' 
Posted as Senior Divisional Accounta Officer, 
Off ica of 
Division, 

the Executive Engineer, Rural Engineering, , 
Barailly, 

• • Applicant, 

Counaal for the applicant:- Sri R,P. Singh• Adv, 

Ver au a 

1, Union of India. ~hrough tha Secreta~y 

Governmant of India• Minist~y or financ•, 
New Oalni. , 

2. coaptroller & Auditur General of lndi•• 
10• Bahadur Snah Zat ar Ma~g, New Oalali, 

3, Accountant General. II (A & E) U,P, 
Allahabad. 

4. £xecut1va Engineer, Rurai Enginaerin~, 
Division-• Bara111v. 

• • • Reapondante. 
Counsel for therespondantss- Sri A•it Sthalekar, Adv. 

(for~respondent No,1 tG 3) 
Sri K.P. Si•gh, Adv. 
(for Respondent No,4) 

0 , ·A,bB0/ 99 

R,K, Pandit .aged about .49 years 
aonor late Sri Ram Ceo Pandit, r/o ~onaddipur 
(near Gurdwara ; Gorakhpur at preae~t posted aa 

r 

Divisional Accounta Officer I, In the office of 
Executive Engineer, Provincial Oiviaion, P,w.o. 
Goraknpur • 

• • Applicant, 
Counse~ for the applicant:- Sri R.P. Singh, Adv • 

• 

Versua 

1. Union or India through. the Seeratary, Ministry or 
r~ntmce, New Caln~. 

2. Coaptrollar & Auditor General ot Indi•, 
10- Banadur Snah Zafar "arg, New O•lni. 

3, Deputy Acc~ntant General II, U.P. (A & E) 
Allahabad. 

4, Executive En9inaer, Provincial Oiviaion, 
' P.u.o, ,Gorakhpuf. 

• , • Raaponctanta. 
Counael fol' the Raapondantas- Sri All.it Sthalakar Adv. 

(For Respondent No.t to 3) 

· Sri K.P.Singh, Adv, 
(ror Raapondent No.4) 

• 

) 

• 
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D.A, 691/99 

s.~. Ali Sabir, . aon of late Sl'i Haidar Abbaa, 
reaident or 178/24 Raid Gata Hatal Lane, Golaganj, 
Lucknow, at praaent working aa Diviaianai Accounts 
orticar Grade-1, eu~ldiAg Oiviaion•l P.~.o. 
ftahataa Gandhi ftarg, Luckno~. 

• •• Applicant. 

counael ror the ApplicantsSri R.P. SinQn, Adv. 

Uaraua 

1. Union or India, through the Secretary, 
Pliniatry of fintn ca, Govt. ot India, New Delhi. 

2. COllptroller ' Auditor General of Indi•, 
10- Bahadur Snah Zafar "arg, New Delhi. 

3. Accountant General-II (A & E) 
Utter Pradeah, Allahabad. 

4. Executive Engineer, Bui l ding Division, 

P.u.o. Pl9hataa Gandhi Plarg, Lucknow. 
• • .Reapondenta. 

Counsel for the R•aPondentai-sri Allit Sthaiekar, Adv. 
(for Raa~ond•n~ No.1 to 3) 
Sl'i K.P. Singn, Adv. 
(for reaPGndant No.4) 

Dnaraa Pal Singh, aon at Sri Sher Singh, 
R/D 123 Chutkuwala, Oiatt. Dahradun, 
at preaant wc:arking aa Div~aional Account.a otticar, 
Grade-I, flinor lr~igation Div~aian, Pauri Garhwal • 

• • • Ap.,licant. 
Counaal for the A~plict1nt'- Sri R~P. Singh, Ad,. 

Veraua 

1.Union or India, thrauvh tha Sacre~ary.IUniatry pf 
finance, Govt.or India, Nev Delnt. 

2. CDllptroller I Auditor Gen•ral ot lndi_, 
10- Bahad~r Snah Zarar ftarg, Neu Dalnl. 

3. Accountant General II (A IE) 
U.P. Allahabad. 

•• The Executive Engineer, ftinor Irrigation Diviaion, 
Pauri Garhwa1.. 

the Raapanden\as-
• •• Reapondenta. 

Sri A•it Sthalekar. Adv. 
(~or Raap. 1 to 3) 

~i K.P. Singh, Adv. 
lf 01' Jaap. No.4) 

• 

J 
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O. A, b93/p9, 

Lok Nath Snukla aged about 40 years 
son of late Sri S,N, Snukla, r/o C-105 Rail Nagar, Jai~ 
Road, Lucknow, Presently ..,aated as Divisional Accounts • 
Officer Gr.I in ~ha office of the Executive Eng. 

Construction Division, P.w.o. Lucknow, 
• • • Applicant. 

Counsel tor the applicant : Sri R.P. Singh, Adv. 
• 

Versus 

1. Union of India, through the Secretary, 

~inietry of finance, New Oelni. 

2. Comptroller & Audi~ur General of India, 
1u- Bahadu~ Shah Zafar Road, New Oelni • 

3, Deputy Accountant General II, (A & E) 
U.P. Allahabad, 

• I 

• J 
4, Tne· Executive Engineer, Construction Division, 

P.w.o. Lucknow, 
•. • • Re spondenta. 

Counsel for the respondents:- Sr~ Amit Sthalekar, Adv. 
(for Rasp. No,1 to 3) 
Sri K.P. Siogh,Adv. 
{For Reap, No. 4) 

O,A,694/99 

P.K. Pathak aged about 44 years at present posted 

Divisional Accounts Officer Grade I, in the 
Office ot the Executive Engineer, Conetruc~ion 

Division No,4, Sultanpuf. 
• . • • Applicen t, 

Versus 

1, Union of India through the se~retary Govt.at India 

Ministry of Financ• New Delhi. 

2. Comptruller & Auditor General of India, 

10-Bahadur Shah zarar "arg, New Oelni. 

3, Accountant General II, U,P, (A ' E ) 

Allahabad. 

4. Executive Engineer, Construction Division No,4, 

Sultanpur. 

• •• Respondents, 
Counsel for the Reepon(jantas-Sri Amit Sthalekar; Adv. 

( For Reap 1 to 3) 

. . 

' 

Sri K.P. Singh Adv, 
{for Reap, No.4) 

• 

• 
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~un KU11ar srivaatava aon or sr.saraawat~ P~ .. •d 
Srivaatava r/o SlK/2 SarvOdaya Nager, Allah'*'• 
preaently poated 
ratehpur. 

at Rural Engineering Service• Oiviai on 

• •• Applicant. 

Vera" a 
1. Union or India through Co•ptroller end Auditor 

General or India, 10- Banadur Shah Zatar "•~g, 
Neu Dalhi. 

2. Accountan\ General (A I £) U.P. Allanabad. 

3. DAG ~erka, Ottice or Accountant General (A & E) II 
U.P. Allahabad. · 

4. Executive Engineer Rural Enginearin9 Servicea, 
Division fatahpuf • 

• • Reapondanta. 

Counsel tor the Reapondenta- Sri Allit Stha4ekar, Adv. 
(ror Raap. t to 3 ) 

O,A, 701/99 

sri K.P. Singh Adv. 
(for Raa. No.4) ... 

Uttaa Singh agad about 48 years aonof Sl'i U•da Singh 
r/o 548 Nai Baati Snikohabad. Firozabad posted aa 
Divisional Accounta Dtticar Grade I, Office of the 

# 

Executive Engineer, IUnor Irrigation Division• firozab•d• 
• • Appllcan~. 

Counsel tor . the applicants-Sri R.P. Singht Adv. 

Veratiaa 

1. Union of India through the Secretary, IUnlatry ot 
Finance, New D•l~, 

2. Cot1ptroller & Auditor General ot India, 
10- Bahadur Shah Zafar ftarg, New Oelni. 

3. Daputy Accountant General II ( A I E) 
U.P. Allahabad. 

•• Exacut.ive £ng1naar. fllinor Irrigation Divieion, 
Firozabad. 

• • • Reapandent.. 
Counaal tor . the raapondantaa-Sri Allit. Sthalaku• Adv. 

(for Rea. 1 to 3) 
Sri K.P. Singh' Adv. 
(fur R,a, No6 •J 

.. 

J 



• 
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O,A, 709/99 

Vindhya Vaaini Yadav a/o Sri Raa Kawal Yadaw, 
Village Rewena Poat Sidhau!f, Oiatt. Gorakhpuf • 

• • Pe ti ti ou er. 
Couneel tor the PaUtionera- Sri B.N. Sing·h, Adv, 

. Vara~a 

1, Union or India through Coatptroller l Aud~tor General 
of India, New Oelul. 

2. Cumptrolla~ and Auditor General or lndiay 
10• Bahadur Shah Zafar Merg, New Delhi. 

3. The Accountant Genera l ( A & E) Il, 
U,P, Allahabad 

4. Tne Deputy Awcountant General ( ~orka) 
the Office or the Accountant General (A & E)-11, 
U.P,Civ.l Linea, Allahabad. 

Counsel for the Raapondentai-
• • Reapondanta, 

SriAmti Sthalekar~Adv, 
(&or Ras~. No,1 tn 3) 
Sri K,P. Singh, Adv. 

0,A, 727/99 

Sury-a Nath Singh aged about 48 years aonof Sri Udai 

Bhan Singh resident of Bakar Ko, Post Office Ahraula 

(Chhinanuna) Azamgarh, posted aa Divisional Accounts 
Officer Grade-I, Office of Executive Engineer, 
Laghu Sinc.hai Khand, Baaraich 

, •• Applicatt. 

Counsel for the Applicant:- Sri R,.P. Singn, Ad~. 
' 

Ver au a 
• 

1. Union or India through the Secretary ~inistry of 
Finance, Naw Oeiui. 

2. Comptro~ler & Auditor General of India, 
10- Sahadur Shah Zatar ~arg, New Oeln~. 

3. Oe~uty Accountant Gan•ral II ( A & E) 
U.P. Allahabad • 

. 
4 • . Exedutiva Engineer, Laghu Sinchai Khand, 

Bah~ai•h• 

• • .. Reapondante, 

Counael torthe Reapanden,a& Sri Allit Stnalekar, Adv. 
\\. (ror Reap. 1 -.o 3 ), 
~ Sri K.P. Singh, Adv. 

~ (for Reap. No,4). 
• 

) 

• 

• 
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O,A, 728/?9 , 

Babu Ra• egad about 49 yeara aon of Sri Uijay Singh 
reaident ot 38/39-l, Gopalpura, Agra. at pre..,.t 
posted aa Sr. Divisional Accounta Officer in tbe 
office of Executive Eng.a..neer, . Provincial Oivi&ion, 
P.u .. o. Agr.-. 

• , .Applican~ • 

Counsel for ~he Applicant sri R,P, Singh, Adv, 
• 

\ Ver au a 
' 

1, Union of India through the Seeretary, PU.niatry or 
rinarce, Naw Delhi, 

2. Com~troller & Auditor Ganar~l or lndi~, 
10- Bahadur Sbah Zafar Marg, New Oelni. 

3. D~puty Accountant General 
( A l E) Allahabad, 

11,. U.P. 
I 

4. Executive Engineer, Provincial Oiviaion. ~.u.o. 
Agra. 

• • • RaaPondan~e. 

Cuunael for the Reapondant.ai- Sri Amit Sthalekar. Adv. 
(for Reap. Na.1 to. 3) 

' 

o,A. 729/99 

Sri K,P. Singh, Adv. 
(for Res. N.o. 4). 

~.~. Sharma aged about 49 yaa.ra aon ot Sri Banaraai D•s 
Resident of 0.1arm Niwas, Karbale Road~ Nai Baati, 
Bijnote, present posted as Sr. Oiviaional Accounts 
Officer, in the off ice of the Execu~ive Engineer, 
Construction Division, P •. w.o. Ohaapur, Bijne>re 

I 

, • • Appli caft t, 
Counsel tor tbe applicant : sr~ R,P, Singh, Adv, 

Veraua 

1. Union of India through Secretary, Miniatry or 
f 4na\ca, New Delhi. 

2 • . Coaptroller & Auditor Gane~al or lncii.,, 
10- Bahadur Sha&\ Zafar ~arg, New Delhi. 

3. Oa~uty Accountant Gena~al -II (A & E) 
U.P, Allahabad. 

' 

4. Tha Execut~ve Engineer, Conatruction Di~iaio~, 
P.w.o. Ohaapur Bijnor,, 

Counsel tcr the Raapondentai-

• 

' • 

• • • Raapoad.ent~. 

Sri Amit Sthalekar• Adv. 
(ror Reap. N~,1 to 3 ) 

Sri K.P. Singh• Adv. 
(ror re.a. No.4) 

) 

• 



• 

• 

• 

• 
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O,A, 730/99 

S~i Na~ain Rai . aged abOYt 48 yaara aon of Late Sri 

Pd, Rai, resident or puated as Divisional Accounts 
Otticer Grade II, in the Office ot the Executiv• 
Engineer, ~inor l~r>gation Division, Ballia 

, , ,Applicant, 

Counsel ror the Applicant: Sri R,P, Singh, Adv, 

Ver av a 

1. Union of India through. the Secretary Ministry of 
Finance, Nel.l Delhi. 

2,Comptroller ' Auditor General of India, 
10• Bahadur Shah Zatar Marg, New Delhi, 

3, Oe~uty Accountant General - II ( A & £) 
U.P. Allahabad, 

4. The Execu t ive Engineer, Minor lrrig~tion Oiviai~n, 
Balli a, 

• • Reapondente. 
Counsel for the Raapondentai- Sri Amit S th alakar, 

O,A, 731/99 

Sri K.P. Singh, Ad~. 
(r or Rea. lo, 4) 

~Onan Ra• Taa ta aged about 46 years aun of Sri Kiahan Ram 
Tamta, R/O Villa~e Lav, P,O. Lov Oistt, Bageahwar, posted 
in the Office of Executive Engineer, Tenpo~ary Oivi aon, 
P.Y.o~ Nainital as Oiuiaional Accounta Qrfi~•r Grade-I, 

.. • • Applicant, 
Counsel for the Aµplioant:- Sri R.~. Singh, Adv. 

Varsua 

1. Union ot lndia, through the Secretary Pliniatr~ of 
finance New Delhi. 

2. Coaptrollar & Auditor General ot India, 
10- Bahadu-r Shah Zar ar fllarg, New Oelni. 

3. Oe~uty Accountant General-II ( A & E) 
U,P. Allahabad. 

4 .. Tha Executive Engin••F• 
Teaporary Division, P.w.o. Bhawali, Nainital. 

• 

• • • Raapondente, 
Counsel torthe Reapandental• Sri Aa4t Sthalakar, Adv. 

Sri K.P, 'Singh, Ad~. 

• 

) 
.... ~ 
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O,A, 732/99 

Daya Ram Singh aged about 53 yaara aon at Sri Hardeo Sing 
resident or Care Sri O,P, Singh, lane No, 11, 
Najibabad, Adarah Nagar, Binjora, posted in the office 
ot the Executive EnOaaer, Construction Oiviaion, 
P.w.o. Najibabad, Sidnore as Divisional Accounts Vtficer · 
Grade•ll, 

• • ,Applicants. 
Counsel ror tha Appli~ant~- · Sri R,P. Singh, Adv, 

\leraua 

1. Union of India tnrough the Sacra"ary, "1n1atry ot ika 
f in.nce, New Delhi. 

2. Comptroller & Auditor General or India, 
10- B~aadu~ Shah Zaf a~ ~arg, New Delhi, 

3, Deputy Accountant General, II ( A & E) 
U.P. AllahabaP, 

4, Executive Engl.near, Cona.truction, Conatructic:»n 
Qiv~aion, P•u.o. Sijnor9, 

• • , Respondent•• 
Counsel tor the Reapondents&-Sri Aait Sthalekar,Adv. 

Sri K.P. Singh, Adv • 
• 

O,A, 733/99 

Ra• Baudh son ot sri ~.o. Baudh, aged abou~ 41 years 
resident of 8b-E/3, Oabauli II, Ratanlal Nagar, 
Kanpur at . present poatad aa Divisional Ac~ounta Otticer•ll 
in the otfice of the Executive Engineer, Construction, 
Oiviaion, Kannauj , 

• , • Appli~ant. 
Sri R,P.Singh, Adv, Counsel for the aP~licant. 

Uera~s 

1, Union ot India through the Sacratary, l"liniatry or . 
fina\ce• New Delhi. 

2. Co•ptrollar & Audi tor General of lndi,a, 
10- Bahadur snah Zafar "arg, New Delhi. 

3. Deputy Accountant General. II (A & ~) 
U,P. Alla .. abad, 

4. Executive £nginaa~, 
ConatructionDivi.aion , Kannauj, 

••• R•a~ondent,. 
Counael tor the reepOSldentaa- Sri Amit Sthalekar, Adv. 

Sri K,P, Singh, Ady, 

• 

" -

) 
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• 

• 
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O,A, 734/99 

Sti Prabhu Dayal flaena, Divisional Accountant 
son of Sri Ratan Lal, Poatad under Adllinla\retiv• 
Control 8Ad •anag .. ant or the Accountant General U.P. 
In the ottice or ~he Executive Engineer, Lower "ot 
Branch On, Ganga tan.1; Near Collectorate, Agra Road, 
flathura (U.P.) 
Permanent HO•• addreea& Village ftuna . Pura. Post- Kot, 
Diatt. Dauaa (Rajaathan). 

• • • Applican~. 

Counaal tor the applicant~- Sri Rakeah Var••• Adv. 

1. Tha . Coraptrollar 
Daltq. 

Ver au a 

& Auditor General of India, New 

2. The Accountant General-II, (A & E), Uttar Prada~, 
AllJthabad, U,P. 

3. The Executive Engineer, Lower "ot Branch On. Ganga 

Canal; Near Collactorata, Agra Road• "a'hura 

Counsel r or the Respondents I-
•. •• Ra•pondant.a. 

sr1 Amit Sthaleka,, 
Sri K.P. Singh, Adv. 

·o1 A, 771/p9 • 

Rakeah Ku•ar Saxena aged abou.t 46 yaara eon at Sri H.S.L, 
Saxena, Raaident of B-t15 Dppoeite "andir, New. Agra, Agra, 
preaently working aa Divisional Accounts Officer Gr.I 
in the office of the Execut•v• Engineer, Conatruction, 
P.w.o. Ag:ra. 

• •• AppUcant. 
Counael for .the applicant a Sl'i R,P. Singh, Adv. 

Veraua 

1. Union ot India through the Secretary, ftiniatrr or 
Finance New. Delhi. 

2. Coaptroller & Auditor General ot lndia, 
10-. Bahadur Shah Zafar .. rg. Ne~ OelbJ. 

~.Deputy Accountant General, 11 ' ( A & EJ .. . 
U.P. Allahab•JI• 

4, Execwtiva. Enginearlng Conatructia DivialoP, 
P.w.o • . Aer•. 

.. • • Raapond•nt.. 
CounMl tor the re•PGnd•nt.aa- Sri Amit Sth•18kar; Adv. 

Sri a.P. Singh, Adv. 

) 
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0 1 A. B.21/99 

Shiv Prakaah aon or Sri Pyare "ohan, 
r/o 68/179 Aw•• Vikaa Colony, Badhpur 

. r.arr~khab•dt preaently poated aa Oivia.onal 
Accounta Ottic•~ Gr•~• l, Provin~al Div1a1cm, 
P.w.o. Kannauj. 

• .. • App&icant¥ 

Counaelror the Appllcant:-Sri s.Srivaatava9 Ady. 

' Ver au a 

.... 
I 

1. Union of Incl.la tbraugh C••ptroller and Auditor General 
ot India, 10- Bauadur Shan Zafar Plarg, New Oelh!. 

2. Oariyao Singh Nahra, Accountant General ( A & E) 
lI U.P. Allahabad. 

3. De~uty Accountan~ General (warka) Oftice or 
Accountant General ( A ~ E) II U.P. Allahabad. 

•• Executive Engineer Prov1ncial Division Kannauj, 
Diat.t. Kannauj. 

s. Hiran•ai Chattarji Divisional Account• Officer, 
Gr-1 Irrigat~on Division fatehpur. 

•Q•• Reapondenta. 
Counael ror the Raapondenta:- Sri Aai~ Sthalakar, Adv. 

5r1 K.P. Singh, Adv. 

(In open cuurt) 

(Bv Hon 1 ble ftr. s, Raval ftaab1r iA) 
• 

In t.hia bUAch or 0,Aa., the applicanta have 

tiled applica~ion against th8 tranarar ordara iaaUfd 

~oatin9 tha• in variaua gradaa •• Saaior Div1aion•l 

Accounta Drticer or Diviaianal Accountanta ~n 

tbraa grad•• to dlviaiona in the State. The applicanta 

h•v• P~•Y•d tar cancallatien or transfer o~aara ~n 

vartoaa grounds. 

2. Sri R.P. Singh, S~i Siddharth Srivaatava 

Sri Rakeah Ver•• · S~i K.s. Rathora and Sri A.V. 

Srivaetava appeared tor th• ·~~licanta and Sri Aa~t 

Stnalakar ro~ raapondanta. No. 1 to 3 and Sri K .P. 

Si119h tor raa~and•At . No.4 •PP••rd. Their argu .. nta 

~have bHen heard. W. had called tor certain racll&'d 

• 

' 

) 
....... 
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f rDll the utf ice of Accountant General. That has ai.o 

been takan into consideration. 

Yhile the O.Aa. were under consideration 

a Notification or Election Com•isaion dated 12.7.99 

was issued in which the Election Commission had 

directed that theAe would be a total ban on the 

trans1er of all officera/otficiala connected w.th 

the aonduct of Elections. It haa also been 11entioned 

in this Notification that the transfer orders iaaued 

in respect or the above category of officers prior to 

the date of announcement but not implemented till 

date ahould not be given effect without obtaining 

specific permission fro• Election Commission of 

India in this regard. The net effect or this Notif ica­

tion is that the transfers have bean put on hold 

till the Election process ia completed because the 

orficers concerned are officials concerned who are 

involved in ~he Election process aa Presiding Officers 

and Polling Officers etc. 

4. Tne learned counsels for the rea~ondenta have 

not shown any permission of the Election Commiaaion 

hence aver• enta of the learned counsel for the 

ap~licanta are that the aµplicanta are atill 

perf or• ing their duties on the poata which were 

held prwvioualy by them. 

s. ~·• therefore, direct that the ordara 

ot transf er ot tne applicants ••Y not ba implemented 

till election proceaa ia over. In the •eanwhila 

the raaponderite ahall conaider repraaentationa of 

~ha applicants ir aada within twc waaka frc• tha 

• 

) 
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date of thia order and aha•l pass a reaaoneu order 

on the representations with regard to their tranarars 

within a period of four weeka from the aata of 

receipt of repraaentationa. If the applicanta 

do not represent, they shall be deemed to have 

accepted their order for tranaear and •ay be dealt 

with accordingly. With these directions the bunch 

or O.As. stand• disposed of. There shall be no 

order aa to coats. 

6. The original record of transfer which 

had been produced by the learned counsel for tha 

raapondenta has been returned to learned counsel 

ror the respondents at the time this caaa was 

considered by ua today. 

Member Member (A.) 
• 

J 


